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has been peoding for the last two yb ..... s. 
would like to know from the han. Minister, 
whether the clearance has been given to the 
Government of West Bengal for the con-
strudion of this thermal power station. 

SHRI VASANT SATHE: I need a sepa-
rate notice for this question. it does not arise 
out of the main question. 

SHRi K.S. RAD: Power is a key inp:Jt for 
the development "f our economy, from the 
industrial and agricultural (lOli1t of view. The 
Prime Mirlister h~s laid a great emphasIs on 
the question of power generation. While it is 
so at the Centre, I:') Andhra Pradesh. may be 
because of the lack of Visioll, or may be 
because it does not seCJre votes unmed,-
ately, the Aildhra Piadesh State has been 
suffering for want of power and 80 per cent 
power cut was there till the other day. Here, 
Lhe hon. Minister has said that they have 
clear ad 3 x 33 megawatt capacity Ccmbin~d 
Cycle Qas based station; the gas is found II'J 

abundance in Andhra Pradesh. tt has been 
stated that the letter of inte-nt for supply at 
plant and equipment has been issued to 
BHE:L. This we have beell hearing for the 
last six months. I want to know whether the 
han. Ministar will ensure that the wort com-
mence& irllmediately or whether the Govern-
me:1t Qf Indic will take it on its OWf'I. 

SHRI VASANT SA 7HE: Honestly,' 
have riot understood the quest "I. We have 
not th\)ught of any gas ~ased projects in 
P 1dt:ra Pradesh 

SHRt K.S. HAD: I is w,.itten h,-·re. Item 
5: Cof"lh~ned cycle gas based station at 
Na. sapu; Raz'l!e. 

MA. SPEAr<ER: See t;iM in his cham-
b~r. 

SHRI K.S. !7lAO' Wr.y? The entire 
House should know the answer and under-
stdnd the J'...::>siooll. 

SHRI VASANT SATHE: This is by the 
State Government. They have aiready 
placed the order on BHEl. What do you 
want me to do? I have stated already. What 
can I add to that? .... (/nterruptions). 

Denotlficatlon of Industrial Units in 
West Bengal 

*90. SHRI AMAR ROYPRADHAN: Will 
.# 
the Minister of INDUSTRY be pleased to 
state: 

\a) the numBS of industrial units denoti-
fied and tpose likely to be denotifibd 111 West 
89n981; and 

(b) the reason~ for this denotlfication? 

THE MINISTER OF STATE iN THE 
DEPARTMENT OF INDUSTR- ~ '_ DEVEL-
OPMENT IN THE MINISTRY OF INDUS-
TRY (SHRI M.ARUNA(';NALAM): (a) and 
(b). A statement is given below. 

STATEMENT 

(a) Thefollowmg ind~strial untts in West 
8eng:1I have been denOlrfiad:-

1. MIs. Indian Rubber Manufactur-
ers ltd., Calcutta. 

2. MIs. Containers & Closures Ltd., 
Calcutta. 

3. MIs. Carter Pooler & Company 
(P) Ltd., Calcutta. 

4. Mis. Motor & Machinery Manu· 
facturers Ltd., Calcutta. 

5. Mis. Sri Durga Cotton Spg. & 
Wvg. Mills Ltd., Calcutta. 

6. MIs. Rohini Mills Ltd., Belgharia. 

The Government of India have also 
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decided to denotify "4/s. Bengal Potteries 
Ltd., Calcutta with effect from 1.11.1987. 
However, Bengal Potteries Workers and 
Staff Unions and Others have filed a writ 
petition before the Calcutta High Court and 
the High Court Vide their order dated 
30.10.1987 have stayed the implementation 
of the Central Government's decision untit 
further orders. Since then, the matter IS sub-
judicP 

It is not possible to indicate the informa-
tion on the number of units to be denotified in 
future. 

(b) The Industrial undertakings wero 
denotified only after the Central Goven ,. 
ment, having considered all options tor re· 
vival. had come to the conclusion that it was 
not possible to make them economically 
vlablt3. 

SHRI AMAR ROYPRADHAN: I am 
sorry to say that the hon. Minrster has disap-
pointed us by his reply particularly on the 
subject of Bengal Potteries, whose nationali· 
zation we have been demanding for a long 
lIme. I think, the han. Minister knows it very 
well that on the 17th September, 1976. the 
Bengal Potteries had been taken over and 
after that Tata Consultancy firm was en-
trusted with the Job of studYIng the revIval of 
this proJect. The han. Minister also knows it 
very well that dUring the time of last session 
of Parliament, Members of Parliament frolT' 
West Bengal, Members of the Legislative 
Assembly. West Bengal and all the trade 
unions, Particularly INTUC, AITUC, CITU 
and others met the hon. Minister in his cham-
ber and he assured us that the Bengal Pot-
teries would not be denotified and that a 
recommendation had been made to the 
Union Government for release of RS.15 
crores to modernise it and to make it viable. 
May J know from the hon. Minister, whether 
that was placed before the Cabinet. The 
han. Prime Minister is also here? Was there 
a positive response to grant RS.15 crores to 

make this unit viable? May I know whether 
the Government proposes to withdraw the 
denotification order and nationalise the 
Bengal Potteries immediately? Whether 
Rs. 15 crores has been released for the re· 
vival of the Bengal Potteries? 

fHE MINISTER Or INDUSTRY (SHRt 
J.VENGAL RAO): .Shri Basudeb Acharia, 
the leader of the CPM was there in the 
meeting. J never gave an assurance. The 
Bengal Potteries was denotified on 1.11.87. 
However, the workers have filed a write 
petition before the Calcutta High Court and 
the High Court has stayed the implementa-
tion of the Central Government decision. 
The matter is subjudice. 

SHRt AMAR RO\'PRADHAN: The 
Han. Minister has stated that he has recom-
mended for Rs. 1 5 crores. (Interruptions) 

MR. SPEAKER: Assurance is some-
thing else. 

( Interruptions) 

SHRI AMAR ROYPRADHAN: May I 
know what is the report of the T ata 
Consultancy in this regard? 

SHRt J.VENGAl RAO: The,e IS no 
question of the report of the T ata Consul-
tancy because we denotifled it on 1.11.87 
and the matter is pending in the High Court. 
t cannot do anything In this regard. 

SHRI AMAR ROYPRADHAN: Sir, May 
I put my second supplementary? 

MR. SPEAKER: That is what I am 
saying to you. 

SHRI AMAR ROYPRADHAN: Now, I 
would like to speak about the MIs Shri Durga 
Cotton Spg. & Wvg. Mills .and MIs Mohini 
Mills. Sir, that is not the problem of the West 
Bengal alone this is the problem of the whole 
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country. May I know whether you are going 
to natiOnalise these weaving mills or not? 

SHRI J.VENGAL RAO: All these mills 
were denotified long back. Moreover, tnese 
do not come under my Ministry. They come 
under th~ Textile Ministry. 

SHRI ASUTOSH LAW: Sir, I would like 
to ask the Han. Minister regarding denotifi-
cation of MIs. Mohini Mills Ltd., in Belgharia. 
This mill was denotified on 21 June, 1988. 
May I know from the Han. Minister what are 
the grounds for the denotification of the 
Mohini Mills whereas another cotton mill, 
Madhusoodan Mill, whose financial position 
is as bad if not worse than the Mohini mill, 
has not been denotified. So, may I know 
what is the criterion for'denotification of the 
Mohini mills? 

SHRI J. VENGAL RAO: Even though 
this comes under the Textile Ministry I will 
answer it. Sir, the NTC Mill ceased to give 
orders to Mohini Mills w.e.f. 22.6.88. The 
employees of Mohini Mills filed writ petition in 
the Calcutta High Court and the High Court 
has granted an interim stay. The position is 
status quo. However, the position as on 
21.6.88 may continue. This order has been 
stayed by the Supreme Court. 

KUMARI MAMATA BANERJEE: Sir, 
West Bengal people want protection from 
you because (Interruptions) 

Why ar~ you shouting? Let me ask the 
question first. (Interruptions) 

Sir, our Han. Prime Minister is here. He 
always help us. He always helped the poor 
people. Sir, the West Bengal people have 
really become sick now because of .. 

SHRI SURESH KURUP: Because of 
the CPM Government. 

KUMARI MAMATA BANERJEE: We 

have become sick because our State Gov-
ernment is not at all interested to save the 
poor workers. That is why we have every 
right to requ~st our Prime Minister to put a 
stop to it In the presence of the Prime 
Minister, I would like to ask the hon. Indus-
tries Minister as to why all these umts are 
denotified in West Bengal. If you close down 
all these units, lakh of workers are going to 
suffer. The units might have become sick 
due to the negligence of the State Govern-
ment. The State G3vernment may be re-
sponsible for this state of affairs. But the 
Central Government is the mother and it 
should come to the rescue of the workers. 
Sir, nearly two lakh workers are now on the 
streets, starving for food. But our State 
Government is not interested in protecting 
them. It is your duty to see that these indus-
tries are n01 closed. down. (Interruptions) 

AN HaN. MEMBER: Let the Prime 
Minister reply. 

SHRI J.VENGAL RAO: ThiS IS my 
subject and I will answer. There are 146 
major Sick units In West Bengal and the 
amount outstanding is Rs.779 c;rores. The 
total number of sick small scale industries In 
West Bengal is 28,707 and the amount out-
standing IS AS.184 crores. Sir, both the 
Treasury Benches and the Opposition are 
one on this and they want that these Sick 
units should continue. But how is It poSSible 
Sir? Hundreds of crores of rupees 
are .... ( Interruptions) 

SHRI BASUDEB ACHAAIA: We want 
them to be revived. 

SHAI ASUTOSH LAW: Please allow a 
discussion on this Sir. 

SHAI ANIL BASU: The 'mother' Centrt' 
should come to their rescue! 

SHRI HAN~AN MOLLAH: Sir, Bengal 
Potteries is one of the oldest units and It I~ 
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the most prestigious unit in pottery industry. 
Its name is very famous. But there is a 
calculated attempt to-kill this unit because a 
new unit is going to be set up in the constitu-
ency of the Prime Minister. I wonder whether 
there is any conspiracy to kill this unit so as 
to promote the other one. I want to know 
whether Bengal Potteries is being killed with 
an ulterior motive. 

SHRI NARAYAN CHOUBEY: ~s the 
Centre motherly or step-motherly? 

MR.SPEAKER: Mr. Choubey can ex-
plain it better. 

[English] 

SHRI J.VENGAL RAO: This is a base-
less allegation. This unit was started in 1909 
during the British regime and it is one of the 
oldest units. 

Research Studies Conducted By 
NISIET 

Will the Minister of INDUSTRY be pleased to 
state: 

(a) whether the National Institute of 
Small Industry Extension Training (NISIET), 
Hyderabad conducted any research studies 
and training related' to organisational and 
communication aspects of the small scale 
industry; 

(b) if so, the details of such training 
programmes and research studies con-
ducted since the- inception; 

(c) whether any further studies in this 
regard are expected to be conducted in near 
tuture; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVEL-
OPMENT IN THE MINISTRY OF INDUS-

*91. SHRI C.SAMBU t: TRY (SHRI M.ARUNACHALAM): (a) to (d). 
SHRt MANIK REDDY: A statement is gIven below. 

STATEMENT 

(a) Yes, Sir. 
(b) The details of training programmes and research studies conducted since inception 

are not maintained. However, the details from 1972 onwards are as under:-

Organisational Development 

Management of Motivation 
Organisational Behaviour 

Managing for Organisational 

Effectiveness 

Managerial Effectiveness 

(Twenty one programmes) 

five prograrl'mes 
three programmes 

six programmes 

seven programmes 




